IN THE HIGH COURT OF

ORISSA,CUTTACK
Institution of Applications for issue of Certified
Copies.
Report on :20-12-2024
Date 20.12.2024
c.C
Applied
For
BIBHUTI
ABLAPL- Order Dtd. (Seat
1 106003/2024120.12.2024 RANJAN C.0.
8217/2024 MOHANTY 2024-12-18 No-)
(Seat
BLAPL- Order Dtd.
2 106004/2024120.12.2024 10135/2024 G B SINGH Cc.0. 5024-12-18 BAIL-2 Ts;
(Seat
ABLAPL- Order Dtd.
3 106005/2024120.12.2024 14462/2024 P BEURA cC.0. 5024-12-18 Ts;
(Seat
ABLAPL- Order Dtd.
4 106007/2024120.12.2024 14461/2024 R B MISHRA Cc.0. 5024-12-18 BAIL-2 TZ;
COURT (Seat
ABLAPL- Order Dtd.
5 106008/2024120.12.2024 14451/2024 K PARIDA C.0. NO. 2 2024-12-18 No-
OLD 18)
COURT (Seat
BLAPL- Order Dtd.
6 106009/2024120.12.2024 10111/2024 B B ROUT cC.O. NO. 2 2024-12-18 No-
OLD 18)
COURT
WP (C) - Order Dtd. WRIT (Seat
7 106010/2024120.12.2024 22662/2015 SARAT DASH Cc.0. ggb 2 2024-11-22 BRANCH-2 |No-9)
COURT
ABLAPL- Order Dtd. (Seat
8 106015/2024120.12.2024 1437472024 J P KAR cC.O. ggb 2 2024-12-18 No-9)
COURT
TRP (C) - Order Dtd. (Seat
9 106019/2024(20.12.2024 288/2024 S. BARIK Cc.0. NO. 2 0024-12-18 No-9)
OLD
COURT
WP (C) — Order Dtd. (Seat
10 1106026/2024/20.12.2024 30888/2024 D K MOHANTY C.0. ggb 2 5024-12-18 No-9)
COURT (Seat
WP (C) — Order Dtd. WRIT _
11 |106027/2024|20.12.2024 31416/2024 P.L.MISHRA Cc.0. NO. 2 2024-12-19 BRANCH-8 No
OLD 39)
COURT (Seat
WP (C) — Order Dtd. _
12 ]106028/2024(20.12.2024 29407/2024 S MOHANTY Cc.0. NO. 2 0024-12-18 No
OLD 39)
COURT (Seat
WP (C) - Order Dtd. WRIT _
13 1106029/2024(20.12.2024 31401/2024 P.L.MISHRA cC.O. ggb 2 5024-12-19 BRANCH-6 gg)




COURT (Seat
WP (C) - Order Dtd. -
14 1106030/2024(20.12.2024 29607/2024 NAIK NO. 2 2024-12-18 No
OLD 25)
COURT (Seat
WP (C) — Order Dtd. WRIT _
15 1106033/2024(20.12.2024 29663/2024 NAIK NO. 2 2024-12-18 BRANCH-5 No
OLD 47)
WRIT
COURT (Seat
WP (C) — Order Dtd. BRANCH _
16 1106034/2024(20.12.2024 30475/2024 .K.JENA gg. 2024-12-11 | (DIVISION ng)
BENCH-2)
COURT (Seat
WP (C) — Order Dtd. WRIT _
17 1106035/2024(20.12.2024 31903/2024 .NAIK gg. 2025-01-06 BRANCH-4 Tg)
COURT (Seat
WP (C) - Order Dtd. WRIT N
18 1106038/2024/20.12.2024 31814/2024 . SAHOO gg. 2024-12-19 [BRANCH-3 Ti)
COURT (Seat
WP (C) — Order Dtd. _
19 1106041/2024/20.12.2024 31858/2024 . SAHOO NO. 5024-12-19 No
25 11)
COURT (Seat
WP (C) - Order Dtd. _
20 1106043/2024120.12.2024 29633/2024 NAIK NO. 5024-12-18 No
25 11)
COURT (Seat
WP (C) — Order Dtd. WRIT _
21 1106044/2024120.12.2024 31904/2024 .ROUT gg. 2024-12-19 BRANCH-8 gg)
COURT (Seat
WP (C) — Order Dtd. _
22 1106045/2024120.12.2024 30399/2024 R DAS NO. 5025-01-13 No
25 39)
COURT (Seat
WP (C) - Order Dtd. _
23 1106046/2024120.12.2024 31899/2024 .ROUT NO. 2024-12-19 No
25 39)
COURT (Seat
WP (C) — Order Dtd. _
24 1106047/2024120.12.2024 30399/2024 K PATI NO. 2025-01-13 No
25 39)
COURT (Seat
WP (C) — Order Dtd. WRIT B
25 1106048/2024120.12.2024 31782/2024 .ROUT gg. 2024-12-19 IBRANCH-1 gi)
COURT (Seat
WP (C) - Order Dtd. _
26 (106049/2024120.12.2024 31514/2024 MOHANTY NO. 2024-12-19 No
25 31)
COURT (Seat
WP (C) — Order Dtd. WRIT _
27 1106050/20241(20.12.2024 33441/2020 .K.PRADHAN gg. 2024-12-19 BRANCH-5 gi)
COURT (Seat
WP (C) — Order Dtd.
28 1106052/20241(20.12.2024 30601/2024 SWAIN NO. 2024-12-19 No
25 21)
COURT (Seat
WP (C) — Order Dtd. WRIT _
29 1106055/20241(20.12.2024 8957/2024 .BEHERA NO. 2024-11-25 BRANCH-1 No
25 31)
COURT (Seat
WP (C) — Order Dtd. _
30 1106056/202420.12.2024 22976/2024 MISHRA NO. 2024-12-19 No
25 31)
WP (C) - COURT |Order Dtd. WRIT (Seat
31 |106057/2024120.12.2024 |14y /5015 [M-R-BARIK NO. 8 |2024-12-18 BRANCH-7 |No-




48)

(Seat
WP (C) - BIJAYALAXMI COURT |Order Dtd. _
32 |106059/2024 120.12.2024 31449/2024 |SAHOO NO. 8 |2024-12-19 Zg)
(Seat
WP (C) — COURT |Order Dtd. _
33 1106061/2024/20.12.2024 31745/2024 B RAY NO. 8 12024-12-19 Zg)
(Seat
WP (C) - COURT |Order Dtd. WRIT _
34 1106062/2024/20.12.2024 31132/2024 D.BISWAL NO. 8 12024-12-16 BRANCH-5 22)
(Seat
WP (C) - COURT |Order Dtd. WRIT _
35 1106064/2024/20.12.2024 31419/2024 P L MISHRA NO. 8 12024-12-19 BRANCH-6 gg)
(Seat
WP (C) — COURT |Order Dtd. WRIT _
36 1106065/2024/20.12.2024 15919/2021 P.PANDA NO. 8 12024-12-18 BRANCH-3 Tg)
(Seat
WP (C) - COURT Order Dtd. WRIT _
37 1106067/202420.12.2024 30819/2024 D K MOHANTY NO. 8 12024-12-18 BRANCH-6 gz)
(Seat
ABLAPL- COURT Order Dtd.
38 1106069/2024/20.12.2024 14458/2024 R.K.MALLICK NO. 8 2024-12-18 22;
(Seat
BLAPL- COURT
39 1106070/2024/20.12.2024 9879/2024 M K PANI NO. 8 No-
30)
WPC (OA) - COURT |Order Dtd. (Seat
40 1106071/2024/20.12.2024 290/2019 K SAHOO NO. 8 2024-12-17 OA Branch No-1)
COURT
ABLAPL- Order Dtd. (Seat
41 106072/2024120.12.2024 14446/2024 M.K.MOHANTY I(\)IED 2 9999-12-31 BAIL-2 No-9)
COURT
ABLAPL- Order Dtd. (Seat
42 1106074/2024120.12.2024 14404/2024 U.C.DORA ggb 2 5024-12-18 No-9)
COURT MISC.
MACA- Order Dtd. (Seat
43 106075/20241(20.12.2024 719/2016 B R SENAPATI NO. 2 2024-12-19 APPEAL No-9)
OLD SEC.
COURT
ABLAPL- Order Dtd. (Seat
44 1106077/2024120.12.2024 14416/2024 P.K.DALAI NO. 2 0024-12-18 No-9)
OLD
COURT MISC.
MACA- Order Dtd. (Seat
45 106078/2024120.12.2024 719/2016 N R BEHERA NO. 2 2024-12-19 APPEAL No-9)
OLD SEC.
COURT (Seat
ABLAPL- Order Dtd.
46 1106079/2024120.12.2024 14452/2024 H.K.DASH NO. 2 2024-12-18 BAIL-2 No-
OLD 10)
WRIT
COURT (Seat
WP (C) — Order Dtd. BRANCH _
47 1106081/202420.12.2024 16708/2024 L SAHOO ggb 2 2024-11-19 | (DIVISION Til)
BENCH-2)
COURT (Seat
ABLAPL- Order Dtd.
48 1106082/2024120.12.2024 14392/2024 A.K.BHUYAN NO. 2 2024-12-18 No-
OLD 111)
149 |106084/2024|20.12.2024 WP (C) - R K ROUT (COURT |Order Dtd. WRIT |(Seat




16708/2024 NO. 2 |2024-11-19 BRANCH No-
OLD (DIVISION 111)
BENCH-2)
COURT (Seat
ABLAPL- Order Dtd.
50 1106085/202420.12.2024 14390/2024 A.K.BHUYAN NO. 2 2024-12-18 No-
OLD 111)
COURT (Seat
ABLAPL- Order Dtd.
51 1106087/2024/20.12.2024 K.R.JENA NO. 2 No-
14399/2024 OLD 2024-12-18 111)
WRIT
COURT (Seat
WP (C) - Order Dtd. BRANCH _
52 1106088/2024/20.12.2024 15036/2024 S K BEHERA ggb 2 2024-12-18 | (DIVISION Ti6)
BENCH-2)
COURT (Seat
CRLA- Order Dtd. CRIMINAL
53 106090/20241(20.12.2024 623/2024 N K SATAPATHY NO. 2 2024-12-19 APPEAL No-
OLD 11)
COURT (Seat
ABLAPL- Order Dtd.
54 1106091/2024/20.12.2024 14399/2024 K.R.JENA NO. 2 2024-12-18 No-
OLD 11)
COURT (Seat
ABLAPL- Order Dtd.
55 1106093/2024(20.12.2024 14394/2024 A.PATTANAIK NO. 2 5024-12-18 No-
OLD 11)
COURT
ABLAPL- Order Dtd. (Seat
56 1106095/202420.12.2024 [/ 00, , |S-R.OTHA gg].) 2 |3024-12-18 BAIL-2 No—7)
COURT
CONTC- Order Dtd. (Seat
57 1106098/202420.12.2024 6626/2024 B M SARANGI NO. 2 9999-12-31 No-7)
OLD
COURT (Seat
ABLAPL- Order Dtd.
58 1106099/2024/20.12.2024 14411/2024 D.SAMAL NO. 2 5024-12-18 BAIL-2 No-
OLD 12)
COURT (Seat
CONTC- Order Dtd.
59 1106101/2024(20.12.2024 2687/2024 M R BARIK NO. 2 2024-12-06 No-
OLD 12)
COURT (Seat
ABLAPL- Order Dtd.
60 1106103/2024(20.12.2024 14407/2024 D.SAMAL NO. 2 5024-12-18 No-
OLD 12)
COURT MISC.
61 1106105/2024 (20.12.2024 | ACA- M MISHHRA NO. APPEAL (Seat
64/2016 No-4)
25 SEC.
COURT
ABLAPL- Order Dtd. (Seat
62 1106106/2024120.12.2024 14457/2024 J.DEHURY gg. 2024-12-18 No-4)
COURT MISC.
MACA- Order Dtd. (Seat
63 1106108/2024/20.12.2024 1006/2016 C R DAS NO. 5024-12-12 APPEAL No-1)
25 SEC.
COURT
ABLAPL- Order Dtd. (Seat
64 1106109/2024/20.12.2024 14410/2024 G.SAHOO gg. 2024-12-18 BAIL-1 No-4)
COURT MISC.
MACA- M/S.KSHIRODA Order Dtd. (Seat
65 1106110/2024120.12.2024 |, e s016 |ky.DAS NO. | o4_1p-10 APPEAL No-1)
25 SEC.
WP (C) - COURT |Order Dtd. (Seat
66 1106112/2024(20.12.2024 30893/2024 D K MOHANTY NO. 2024-12-18 No-1)




25

67 |106113/2024(20.12.2024 ?32?§3;024 J.P.KAR c. §§?RT gggjflgffé éif??
68 1106120/202420.12.2024 ?32?535024 S.BARIK c. §§?RT gggjflgffé éif??
69 |106122/2024(20.12.2024 ?28?5%024 B.B.MALLICK |[C. 1§§?RT %gjigfé BAIL-2 B(Iif‘g)t
70 |106123/2024(20.12.2024 ?222252024 I.PANDA C. 1§§?RT gggjigf?é BATL-2 Iéif‘;)t
71 |106124/2024 20.12.2024 ¥g§21;2024 D K MOHANTY |C. §§?RT 2§§ifliffé éifg?
72 |106127/2024(20.12.2024 ggégé;zom D K MOHANTY |[C. IEEL.]RT %gjflgffé b(lii)t
73 |106143/2024(20.12.2024 |SA-84/1989 K N SAHOO C. §§?RT 2g§jflgffé igggii éif??
74 |106145/202420.12.2024 |SA-84/1989 P C MOAHNTY [C. §§?RT gggjflgffé 2??:25 éif;?
Ty I O e
76 |106161/2024 |20.12.2024 figsgg;4 M BEHERA c. §§?RT gggjflgffé ;Eé?;?é; éifzf
7 stz 202,20 SIS lrrran o, o, (e e EmmIML (Coa:
7o fiostea/202e 20.12.2004 PRV wommry  fc.o. o. OrderDES. et
79 |106165/2024 [20.12.2024 ?22253;024 R K BARIK c. §52Rg ggnglgfgi éifj?
80 |106169/2024 20.12.2024 Ui AR JATT c. vo. 2 PN {oear
OLD
o osroszone 0z oz TR ORSELC leo. o e e By o
82 |106172/2024(20.12.2024 ?2???3;024 S SAMAL C. §§zRg Ségjf1gfi% éifj?
83 |106174/2024 20.12.2024 ?§§?§35024 J P KAR c. Engg 2g§jflgff% éifj?
|84 |106177/2024|20.12.2024 |ABLAPL-  |GANESH SAHOO |[C. (COURT [Order Dtd. |(Seat




14334/2024 NO. 2 |2024-12-17 No-4)
OLD
COURT (Seat
BLAPL- Order Dtd.
85 1106178/2024(20.12.2024 10978/2024 M D BISWAL NO. 2 2024-12-18 BAIL-1 No-
OLD 15)
COURT (Seat
BLAPL- Order Dtd.
86 1106179/2024(20.12.2024 10083/2024 M K MOHANTY NO. 2 5024-12-18 No-
OLD 15)
(Seat
RVWPET- COURT Order Dtd.
87 1106180/2024(20.12.2024 243/2024 B K PATI NO. 6 12025-01-03 Tg;
COURT
JCRLA- Order Dtd. |CRIMINAL |(Seat
88 1106181/2024(20.12.2024 1/2018 R K SAHOO gg. 2024-11-11 APPEAL No-4)
COURT
BLAPL- Order Dtd. (Seat
89 106182/2024120.12.2024  [o,-", o, |R K MOHANTY 12«2) 2024-12-18 No—4)
BLAPL- COURT |Order Dtd. (Seat
90 1106183/2024(20.12.2024 7571/2024 J P KAR NO. 6 19999-12-31 No-4)
BLAPL- COURT |Order Dtd. (Seat
91 1106184/2024(20.12.2024 11988/2024 P K MOHANTY NO. 6 12024-12-18 No-4)
COURT
CRLA- MANOJ KUMAR Order Dtd. (Seat
92 ||106185/2024/20.12.2024 1089/2024 |PANI ggb 2 2024-12-18 No-4)
COURT
BLAPL- Order Dtd. (Seat
93 1106186/2024120.12.2024 4240/2024 R K MALLICK ggb 2 2024-12-17 No-4)
COURT
WP (C) — SATYA RANJAN Order Dtd. (Seat
94 |106187/2024120.12.2024 28879/2024 PANI ggb 2 2024-12-17 No-4)
COURT
BLAPL- Order Dtd. _ (Seat
95 1106188/2024(20.12.2024 10121/2024 S K BARIK ggb 2 5024-12-18 BAIL-2 No-8)
COURT
BLAPL- Order Dtd. (Seat
96 1106189/2024(20.12.2024 9254 /2024 C SAMAL ggb 2 2024-12-17 No-8)
BLAPL- MANORANJAN COURT |Order Dtd. (Seat
97 ||106150/2024/20.12.2024 11927/2024 MISHRA NO. 8 (9999-12-31 No-8)
BLAPL- COURT |Order Dtd. (Seat
98 1106191/2024/20.12.2024 10961/2024 B B MALLICK NO. 8 12024-12-19 No-8)
COURT
CRLMC- Order Dtd. (Seat
99 1106192/2024/20.12.2024 3823/2024 T R DAS Tg. 5025-01-31 No-8)
COURT
WP (C) - Order Dtd. (Seat
100 1106193/2024120.12.2024 24750/2024 R. SAMAL Tg. 2024-12-17 No-8)
COURT
BLAPL- Order Dtd. (Seat
101 1106194/2024120.12.2024 10963/2024 B B MALLICK Tg. 5024-12-19 No-8)
COURT
CRLREV- Order Dtd. (Seat
102 |106195/2024|20.12.2024 661,/2024 B. K. SENDHA Tg. 5025-01-22 No-8)
1103 |106196/2024 |20.12.2024 |CRLREV-  |P. K. ROUTRAY [C. (COURT |Order Dtd. |(Seat




661/2024 NO. 2025-01-22 No-8)
17
COURT
BLAPL- Order Dtd. (Seat
104 106197/2024 20.12.2024  [7)cqq’ 05, |G R PATRA Tg. 024-19-10 Noog)
COURT
WP (C) — SATYA RANJAN Order Dtd. (Seat
105 1106196/2024120.12.2024  |58879,2024 |pANI Tg' 2024-12-17 No-8)
COURT
BLAPL- Order Dtd. (Seat
106 [106199/2024 |20.12.2024 |50 o, |H K DASH Tg. 2024-12-19 [BAIL-1 |50
COURT
CRLREV- P. Order Dtd. |CRIMINAL |(Seat
107(106200/2024/20.12.2024 406/2024  |DASMOHAPATRA Tg' 2025-01-15 REVISION |No-2)
COURT
CRLMP- Order Dtd. (Seat
108 |106201/2024 20.12.2024 | 7o~0° -, |R. K. BARIK TS. 20550115 No-2)
COURT (Seat
BLAPL- HARISH Order Dtd.
109 1106202/2024120.12.2024 |1 55,9,/5024 |CHANDRA SRHOO TS' 2024-12-19 PAIETE Tg;
COURT (Seat
BLAPL- Order Dtd.
110 |106204/2024(20.12.2024 10774/2024 |F STNGH NO. 2024-12-19 BAIL-1 No-
17 14)
COURT (Seat
CRLMP- Order Dtd.
111 [106205/2024 20.12.2024 |, 07 M. K. PRADHAN NO.  i%a-10-18 No-
17 14)
COURT (Seat
BLAPL- Order Dtd.
112 [106206/2024 [20.12.2024 |1 o, M R SAHOO NO. oo, No-
17 14)
COURT (Seat
BLAPL- Order Dtd.
113 [106207/2024 |20.12.2024 |79 oo, [B.S.SWAIN NO.  |Jiog4_15-1g BRIL-2  |No-
17 10)
(Seat
CRLA- COURT |0rder Dtd.
114 |106210/2024(20.12.2024 950/2024 P+ K. BEHERA No. 3 |2024-12-18 Tg;
WRIT
WP (C) - COURT (Order Dtd. BRANCH (Seat
115 (106211/2024(20.12.2024 31241 /2024 |SUVENDU BARTK NO. 3 |2024-12-18 | (DIVISTON ng)
BENCH-3)
(Seat
BLAPL- COURT |Order Dtd.
116 1106213/2024120.12.2024 12535/2024 D. PARIDA NO. 3 12024-12-19 Tg;)
BLAPL- BINDU SAGAR COURT |Order Dtd (Seat
1171106214/2024 120.12.2024 12196/2024 |[SWAIN NO. 3 (2024-12-16 T;;)
(Seat
BLAPL- COURT |Order Dtd.
118 1106216/2024(20.12.2024 12003/2024 R+ K. SARANGI No. 3 12024-12-18 TS;)
ABLAPL- JYOTTSH COURT |Order Dtd (Seat
1151106217/2024 120.12.2024 14222/2024 [RANJAN DAS NO. 3 [2024-12-16 T;;)
ABLAPL- AMLAN SHAKTI COURT |Order Dtd. (Seat
120 1106219/2024(20.12.2024 14343 /2024 |PAUL No. 3 |2024-12-17 [BAIL-2 No—8)




ABLAPL- COURT Order Dtd. (Seat
121 [106222/2024 [20.12.2024 I35 0, (B N. SAHU  [C. 0o, 3 12024 1217 Noca)
ABLAPL- SRINIBASH COURT |Order Dtd. (Seat
122 1106223/2024120.12.2024 14417/2024 MOHANTY C. NO. 3 12024-12-18 BAIL-2 No-7)
(Seat
WP (C) - COURT |Order Dtd. [WRIT =
123 [106224/2024 (20.12.2024 oo oo o (B K PANDA c. to. 3 12024 12-18 [BRANCH-8 Eg)
ABLAPL- JADUNATH COURT |Order Dtd (Seat
124 1106225/2024120.12.2024 |4 554 /5024 |pRADHAN c. NO. 3 |2024-12-18 ﬁg;
(Seat
WP (C) - COURT |0Order Dtd. WRIT -
125 [106226/2024 |20.12.2024 oo o000 |9 P KAR c. v0. 3 12024 1218 [BRANCH-8 Zg)
COURT (Seat
CMP- Order Dtd.
126 [106227/2024 |20.12.2024 | /5o oo, L. K. NAYAK |C. NO. 0o 19-18 No-
20 42)
COURT (Seat
WP (C) - Order Dtd. [WRIT -
127 [106228/2024 (20.12.2024 |5 c," 0, |J D MUDULL C. gg. 5024-19-17 [BRANCH-1 28)
COURT (Seat
BLAPL- Order Dtd.
128 [106229/2024 |20.12.2024 | 707 oo, |P. L. MISHRA C. NO. 0o 19-18 No-
20 30)
COURT (Seat
WP (C) - Order Dtd. [WRIT =
129 [106230/2024|20.12.2024  |[jccoy oo, M D BISWAL C. 28. 9024-12-18 |BRANCH-S g;)
COURT
ABLAPL- SRINIBAS Order Dtd. (Seat
130 (106231/2024120.12.2024 14402/2024 [PARTJIA C. 28. 2024-12-18 BAIL-1 No-3)
COURT
ABLAPL- Order Dtd. (Seat
131 |106232/2024|20.12.2024 7,50 o, , |SARAT DASH C. 28. 2024-12-18 No—3)
COURT
WP (C) - Order Dtd. WRIT (Seat
132 [106233/2024|20.12.2024  |g, ;- -,  |P K LENKA C. 28. 2024-12-17 [BRANCH-1 |Noo1)
COURT
ABLAPL- DINESH KUMAR Order Dtd. (Seat
133 1106234/2024120.12.2024 14398/2024 |DALAT C. 28. 5024-12-18 No-1)
COURT
ABLAPL- BIJAY KUMAR Order Dtd. (Seat
134 |106235/2024 (20.12.2024  |{,551 /2024 BEHERA c. gg. 20241218 BAIL-2 |20
COURT
WP (C) — Order Dtd. WRIT (Seat
135 1106236/2024|120.12.2024 947/2021 R K BARIK C. gg. 2024-12-17 |BRANCH-1 |No-1)
COURT
ABLAPL- SRIKANT KUMAR Order Dtd. (Seat
136 |106237/2024 |20.12.2024 |,/ 000 o0 c. 28. 0241918 Noc1)
COURT (Seat
WP (C) - MANOJ KUMAR Order Dtd. [WRIT -
137106238/2024120.12.2024 11554 /5024 jomaNTY (2) |C° S9"  |2025-01-27 BRANCH-6 Tg)
COURT
WP (C) — Order Dtd. WRIT (Seat
138 |106239/2024 |20.12.2024 |3-.0°> . |P K PARIDA  C. gg. 20250127 [RRANCH-2 |No8)
1139 |106240/2024 |20.12.2024 |ABLAPL-  |SRIKANT KUMARC. (COURT [Order Dtd. |(Seat




14420/2024 [BARIK NO. [2024-12-18 No-8)
23
140 [106241/2024[20.12.202¢4 ;2 /E)7 o K JENA §§?RT T o P ég?at
141 [106242/2024[20.12.202¢4 ;2 1)7 o JENA §§?RT e o e ég?at
142 [106243/2024|20.12.202¢ 2207 o & gENA §§?RT T o o ég?at
143 [106245/2024[20.12.202¢4 {2 7 o K JENA §§?RT T o P é;?at
144 [106247/2024|20.12.202¢ ;2197 o & gENA §§?RT S o B ég?at
145 [106248/2024|20.12.2024 321007 o ¢ moanTy §§?RT T o P s éif??
146 [106249/2024[20.12.2024 72007l ¢ momnTy §§?RT S o e éifif
147 [106250/2024 20.12.2024 "EC1” o ¢ womury 0. e D T et
148 [106251/2024 [20.12.202¢ 12 1E)°  le ¢ MomwTy §§?RT T o P s éifj?
14 [106252/2024 20.12.202¢ ["2E)- I c. momawry Zgu Order DLd. [WRIT | (Seat
150 |106253/2024 [20.12.2024 o200 S wo. PRI éif?f
MOHANTY 23

151 |106254/2024 20.12.2024 ggég;;2o23 P C MOAHNTY §§?RT T o P s éifj?
152 [106255/2024[20.12.2024 721507l ¢ mosnTy §§?RT T o e e éif??
153 [106256/2024 20.12.202¢ (321007 o ¢ moanTy §§?RT e o P s éif?f
154 [106260/2024[20.12.2024 | [70OR0 - [STENR RANIAN §§?RT PP éif?f
155 [106261/2024(20.12.2024 [ ;0715)°  |KSHITTSH %é?RT T onos éif??
156 f1oszez/2024 z0.12.2020 5y 0 B o der o, e
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COURT

CMP- Order Dtd. (Seat
157 |106263/2024 20.12.2024  |J7co /o0, [K. C. PANDA Tg. 024 1218 Noeq)
COURT
CMP- Order Dtd. (Seat
158 106264/2024(20.12.2024 |70 . |SARADA NAYAK N0 02ai10-16 Nooa)
COURT
CMP- Order Dtd. (Seat
159 |106265/2024(20.12.2024 |T5o- 0. |T. K. JENA M. 02a-10-15 Nooa)
COURT
CMP- Order Dtd. (Seat
160 106267/2024(20.12.2024 |[7c> 0., [B. BEHERA M. |02am12-18 Nooa)
COURT
CMP- SUDHANSU Order Dtd. (Seat
161 1106268/2024120.12.2024  |1,54 /5054 |SEKHAR JENA 28' 2024-12-18 No-7)
COURT
FAO- SATYABAN Order Dtd. (Seat
162 [106269/2024 20.12.2024  |,0") o [oun oo gg. 0241918 NooT)
COURT
WP (C) - GOPINATH Order Dtd. (Seat
163 1106270/2024120.12.2024 1) o5 0 /5024 |SETHT 28' 2024-12-18 No-7)
WRIT
WP (C) - B. K. COURT Order Dtd. BRANCH (Seat
164 1106272/2024120.12.2024 |31 )95 /5024 |MOHARANA NO. 3 (2024-12-18 | (DIVISION TS;)
BENCH-1)
WRIT
WP (C) - COURT |0rder Dtd. BRANCH (Seat
165 |106273/202420.12.2024 |21 ,o0" [P K MOHANTY RO. 312025-01-10 |(DTVISTON ng)
BENCH-1)
WP (C) - PRAFULLA CH COURT |Order Dtd (Seat
166 1106274/2024120.12.2024 1) 1097 /5004 |MOHANTY NO. 3 2024-12-17 ng)
(Seat
WP (C) - COURT |Order Dtd. ©
167 |106275/2024 20.12.2024 |20 oo00" [P K LENKA vo. 3 1202012-18 T83)
WP (C) - PRAFULLA CH COURT |Order Dtd (Seat
168 1106276/2024 120.12.2024 1) 1177 /2024 |MOHANTY NO. 3 2024-12-17 TS;)
COURT (Seat
WP (C) — Order Dtd. _
169 (106278/2024|20.12.2024 30108/2024 B R SENAPATI NO. 2025-01-29 No
10 103)
COURT (Seat
WP (C) - Order Dtd. _
170 |106279/2024|20.12.2024 21885/2024 D. K. MOHANTY NO. 5024-12-18 No
10 103)
COURT (Seat
WP (C) — Order Dtd. -
171 |106280/2024(20.12.2024 |5 07 Ik SAHOO no. [JEOeT Ute. No
10 103)
WRIT
WP (C) - COURT |0Order Dtd. BRANCH (Seat
172 [106281/2024|20.12.2024 [37,5°7 IR K BARIK RO, 5 [2025-01-14 | (DTVISTON Tii)
BENCH-2)
(Seat
WP (C) - COURT |Order Dtd. WRIT ©
173 |106282/2024|20.12.2024 |3 02" o [N K ROUT No. 5 2028 12-18 BRANCH-8 MO

42)




COURT (Seat
WP (C) - AJAYA KUMAR Order Dtd. _
174 1106284/2024(20.12.2024 29059/2024 PRADHAN NO. 0024-12-12 No
10 42)
WRIT
COURT (Seat
WP (C) - Order Dtd. BRANCH _
175 1106285/2024(20.12.2024 31808/2024 N K ROUT Tg. 2024-12-18 | (DIVISION Tiz)
BENCH-2)
COURT (Seat
WP (C) - Order Dtd. -
176 1106287/2024(20.12.2024 31769/2024 N K ROUT NO. 5024-12-18 No
10 112)
COURT (Seat
WP (C) — Order Dtd. _
177 1106288/2024(20.12.2024 30684/2024 CHHABI RANA NO. 2024-12-19 No
10 112)
COURT (Seat
WP (C) — SIBA PRASAD Order Dtd. _
178 1106289/2024120.12.2024 31079/2024 |SAHOO NO. 5024-12-19 No
10 112)
COURT (Seat
WP (C) — Order Dtd. WRIT _
179 1106290/2024120.12.2024 31121/2024 J. KAMILA Tg. 2024-12-19 BRANCH-7 Ez)
COURT
WP (C) - Order Dtd. WRIT (Seat
180 (106292/2024120.12.2024 31754/2024 N K ROUT Tg. 2024-12-18 BRANCH-1 |No-2)
COURT (Seat
WP (C) - S. K. Order Dtd. |WRIT N
181 1106293/2024120.12.2024 |31 656/2024 |MOHARANA 107 [2024-12-19 |BRANCH-7 IZZ)
COURT (Seat
WP (C) — Order Dtd. _
182 1106294/2024120.12.2024 31750/2024 N K ROUT NO. 0024-12-18 No
10 44)
COURT (Seat
WP (C) - S. K. Order Dtd. _
183 1106295/2024120.12.2024 31804/2024 MOHARANA Tg' 2024-12-19 EZ)
COURT (Seat
WP (C) — Order Dtd. _
184 1106297/2024120.12.2024 31747/2024 N K ROUT NO. 2024-12-18 No
10 44)
COURT (Seat
WP (C) — Order Dtd. WRIT B
185 (106298/2024(20.12.2024 31845/2024 SUMANTA DAS Tg. 5024-12-19 BRANCH-4 Tg)
COURT (Seat
WP (C) - Order Dtd. _
186 1106299/2024(20.12.2024 31726/2024 N K ROUT NO. 5024-12-18 No
10 19)
COURT
WP (C) — Order Dtd. WRIT (Seat
187 1106300/2024120.12.2024 32044/2024 P. C. DAS Tg. 2024-12-19 BRANCH-2 |No-8)
COURT
FAO- Order Dtd. (Seat
188 |106301/2024(20.12.2024 420/2024 B. K. PADHI Tg. 5024-12-18 No-8)
COURT
WP (C) — Order Dtd. (Seat
189 1106302/202420.12.2024 31711/2024 N K ROUT Tg. 2024-12-18 No-8)
WP (C) - COURT Order Dtd. (Seat
190 |106303/2024(20.12.2024 26110/2024 S. K. RATH NO. 6 12024-12-18 No-8)
WRIT (Seat
191 |106305/2024 [20.12.2024 257(8)3/2024 N K ROUT ;gURg gggjflgffé BRANCH  |No-
. (DIVISION [123)




BENCH-3) |

192 |106306/2024 20.12.2024 giég;;2o24 N K ROUT ;g?Rg gggjflgffé giiECH—B ég?at
193 |106307/2024 20.12.2024 ¥§é§2;2024 N K ROUT ;g?Rg gggjflgffé ég?at
194 |106310/2024 20.12.2024 giég%;2024 N K ROUT ;g?Rg gggjflgffé ég?at
195 |106311/2024 20.12.2024 ifﬁ6/2024 B. P. MISHRA ;g?Rg gggjflgffé ég?at
196 |106312/2024 20.12.2024 ggégi;2024 N K ROUT ES?RE Sggjflgffé giiﬁcn—3 ég?at
197 |106314/2024 20.12.2024 giégi;2024 N K ROUT ES?RE ﬁﬁgiflgffé ég?at
198 |106315/2024 20.12.2024 giégé;2024 N K ROUT ES?RE gggjflgffé ég?at
199 |106316/2024 20.12.2024 giégz;2024 N K ROUT ES?RE Sggjflgffé giiﬁcn—s ég?at
200 |106318/2024 [20.12.2024 giég;;2024 N K ROUT ;g?Rg gggjflgffé ég?at
201 ftoss/z0as a0, 222020 [TTICL RIS
202 |106320/2024 [20.12.2024 25222;2024 N K ROUT ES?RT gggjilgffé éifat
10 29)
204 1106323/2024 [20.12.2024 25222;2024 R R DAS §§?RT Sggjflgffé gEiECH—4 %g?at
205 1106324/2024 [20.12.2024 §§§§§}2024 S K BEHERA ES?RT 2g§jflgff% éifat
10 19)
206 |106326/2024 [20.12.2024 gségé;2024 A. K. MOHANTY ;g?Rg géiﬁfo?ffg %g?at
207 [106327/2024 20.12.2024  [F3000, () [0 K0 MO, 6 [2029-12-17 [RRANCE-7 |Noo9)
208 106328/2024 [20.12.2024 gSégé;2024 M D BISWAL §§?RT Séiﬁfo?fﬁé éif??
209 1106329/2024 [20.12.2024 5522;2024 J. PRADHAN ;g?RT gggjflgffé éifg?




10

WP (C) — SATYAPRIYA COURT Order Dtd. WRIT (Seat
210 |106330/2024 20.12.2024 30195/2024 |SAMANTA NO. 6 (2025-01-10 |[BRANCH-7 |No-5)
WP (C) - ANIL KUMAR COURT Order Dtd. (Seat
211 1106331/2024120.12.2024 24767/2024 |DAS NO. 6 |2024-12-11 No-5)
(Seat
WP (C) — COURT Order Dtd. WRIT _
212 1106333/2024120.12.2024 38537/2023 A.T.NAYAK NO. 6 12024-12-02 BRANCH-1 28)
WRIT
COURT (Seat
WP (C) — Order Dtd. BRANCH _
213 1106336/2024120.12.2024 31776/2024 S. DAS gg. 2025-02-06 | (DIVISION Til)
BENCH-2)
COURT (Seat
WP (C) - Order Dtd. B
214 1106337/2024120.12.2024 29398/2024 B. MISHRA NO. 2024-12-19 No
20 111)
COURT (Seat
BLAPL- Order Dtd.
215 1106342/2024120.12.2024 9616/2024 K C BEHERA NO. 2024-12-19 No-
20 111)
COURT MISC.
MACA- Order Dtd. (Seat
216 |106343/2024120.12.2024 |00, . o |R.K.SAHOO NO. | o4 15 g~ RPPEAL No-1)
20 SEC.
COURT
BLAPL- Order Dtd. (Seat
217 1106345/2024120.12.2024 8489/2024 A DAS 28. 2024-12-19 No-1)
COURT
BLAPL- TUKUNA KUMAR Order Dtd. (Seat
218 |106346/2024120.12.2024 9026/2024 |MISHRA 28. 2024-12-19 No-1)
COURT
BLAPL- Order Dtd. (Seat
219 1106348/2024120.12.2024 9978 /2024 PK ROUTRAY 28. 2024-12-18 No-1)
COURT (Seat
WP (C) — Order Dtd. WRIT _
220 /106350/2024|20.12.2024 16562/2024 J D MUDULI gg. 2025-01-29 [BRANCH-7 Tg)
WRIT
COURT (Seat
WP (C) — Order Dtd. BRANCH B
221 1106352/2024120.12.2024 17075/2024 M K PANDA gg. 2024-12-18 | (DIVISTON Ti4)
BENCH-2)
WRIT
COURT (Seat
WP (C) — Order Dtd. BRANCH _
222 1106353/2024120.12.2024 17075/2024 P BEHERA gg. 2024-12-18 | (DIVISION Ti4)
BENCH-2)
WRIT
COURT (Seat
WP (C) — Order Dtd. BRANCH _
223 1106355/2024120.12.2024 41487/2023 M R SAHOO gg. 2024-12-18 | (DIVISTON Tzl)
BENCH-3)
WRIT
COURT (Seat
WP (C) — Order Dtd. BRANCH _
224 1106356/2024120.12.2024 41487/2023 S MISHRA gg. 2024-12-18 | (DIVISION Tgl)
BENCH-3)
COURT (Seat
WP (C) — Order Dtd. _
225 1106357/2024120.12.2024 29138/2024 A. K. ROUT NO. 2025-01-07 No
10 121)
BLAPL- COURT |Order Dtd. (Seat
226 (106360/2024120.12.2024 9616/2024 B DAS NO. 2024-12-19 No—




| | o | 1)
COURT (Seat
BLAPL- KANTHAMANT Order Dtd.
227 [106361/2024 (20.12.2024 |07 "0 0o o No. e o, No-
10 121)
COURT (Seat
BLAPL- Order Dtd.
228 1106362/2024120.12.2024 9665/2024 SAMIR BARIK NO. 2024-12-19 No-
10 121)
COURT (Seat
ABLAPL- Order Dtd.
229 [106363/2024(20.12.2024 |00 | BALARAM SINGH R PP No-
10 121)
COURT
BLAPL- AMLAN SHAKTI Order Dtd. (Seat
230 [106364/2024 (20.12.2024 | o> (D N0 0oai11-ps PRIEL 7
WRIT
WP (C) - COURT |0rder Dtd. BRANCH (Seat
231 [106365/202420.12.2024 |37o2 " 0, |A.K.PANDA NO. 1[2025-01-27 | (DIVISTON Tg;)
BENCH-1)
WRIT
WP (C) - COURT (Order Dtd. BRANCH (Seat
232 |106366/2024|20.12.2024 |3 500" o, |T.K.NAYAK RO. 112025-01-27 |(DTVISTON TS;)
BENCH-1)
(Seat
WP (C) - COURT |Order Dtd. WRIT ©
233 |106367/2024|20.12.2024 |3, 02" o, |T.K.NAYAK o, 1 bo2oc01 2 BRANCH-T EZ)
WRIT
WP (C) - COURT (Order Dtd. BRANCH (Seat
234 |106368/2024|20.12.2024 |3, g0, IT.K.NAYAK Moo 1 |2022:12-16 | (bIVISTON ng)
BENCH-1)
(Seat
WP (C) - COURT |Order Dtd. WRIT ©
235 |106369/2024|20.12.2024 30,07, IT.K.NAYAK ro 1 boser 1o rancros 23)
(Seat
WP (C) - COURT Order Dtd. -
236 [106370/202420.12.2024 |, "L o IT.K.NAYAK o1 loosariass ﬁi)
(Seat
WP (C) - COURT Order Dtd. ©
237 |106372/2024|20.12.2024 )¢ o0, [T.K.NAYAK o 1209012 14 22)
(Seat
WP (C) - COURT Order Dtd. ©
238 1106374/2024120.12.2024 20651/2024 T.K.NAYAK NO. 1 12024-12-19 Zg)
(Seat
WP (C) - COURT |Order Dtd. _
239 1106376/2024120.12.2024 29649/2024 T.K.NAYAK NO. 1 12024-12-19 22)
(Seat
WP (C) - COURT |Order Dtd.
240 |106378/202420.12.2024 )¢ /b0, [T.K.NAYAK o 1 20ge 10y 22)
MATA- COURT |Order Dtd. FIRST (Seat
241 |106379/2024(20.12.2024 || "> [P.C.DAS No. 1 l002ac1oo10 lnppEAL  [Nocn)
MATA- COURT |Order Dtd. FIRST (Seat
242 [106380/2024 (20.12.2024 |, "o o K.C.NAYAK No. 1 |2022:12-16 nppEAL o)
COURT
RSA- Order Dtd. SECOND (Seat
243 106381/2024 (20.12.2024 |50 o |B R SENAPATI M0 2025-02-03 APPEAL  No-2)




COURT

244 1106382/2024 [20.12.2024 g§$§623 S.K.PRADHAN Tg, gggjflgffé Z;EE;L éifj?
245 |106383/2024 [20.12.2024 g§g§5024 K.C.SWATN §§?RT gggjflgffé éifj?
246 |106384/2024 [20.12.2024 ii?;2018 B R SENAPATI §§?RT ngzfogfg% éifj?
247 |106385/2024 [20.12.2024 §g§;024 T.K.NAYAK §§?RT gggjflgffé éifj?
248 |106386/2024 20.12.2024 §i§;2018 B R SENAPATI §§?RT ggggfogfgé SECOND éifj?
249 |106387/2024 20.12.2024 25532;2024 D.SAMAL COuRT 333?50253% éifj?
250 |106388/2024[20.12.2024  [/°2° . |p PANDA ?ﬁ) ST e S éifif
251 |106389/2024 20.12.2024 ?22;2007 P K DAS §§?RT 233?505535 SECOND éifg?
252 1106390/2024 [20.12.2024 ggégé;2o24 S.BISWAL ;g?Rf 282?502529 giiECH—l é;?at
N e e
254 1106392/2024 [20.12.2024 gg;f;;2o24 T.K.NAYAK %g?RT gggjflgffé éifgf
255 1106393/2024 [20.12.2024 ?2?;2005 T K NAYAK §§?RT géfifo?fié éifg?
256 |106394/2024 [20.12.2024 ?5282;2024 D.SAMAL §§?RT Séiiflgffé %§%§§SION %gzjt
BENCH-3)
257 |106395/2024 [20.12.2024 giég;;zozl RC MALLICK §§?RT Sggjflgfié o eHA %g?at
258 |106396/2024 [20.12.2024 ?525;;2024 D.SAMAL %g?RT Sigjflgffé %§%§§210N %gzjt
BENCH-3)
259 1106397/2024 [20.12.2024 ggégz;zozl RABI SAMAL %g?RT Sggjflgfié o s é;?at
260 |106398/2024 [20.12.2024 ?525;;2024 D.SAMAL §§?RT Sigjflgffé %§%§§210N %gzjt
BENCH-3)
261 |106399/2024 [20.12.2024 25232;2021 B K MOHARANA COURT gggjflgfié R s éifat




12 40)
WRIT
COURT (Seat
WP (C) — Order Dtd. BRANCH
262 (106400/2024120.12.2024 17433/2024 D.SAMAL Tg. 2024-12-19 | (DIVISION Tgo)
BENCH-3)
(Seat
WP (C) — COURT Order Dtd. WRIT _
263 1106401/2024120.12.2024 30281/2024 J.R.BEHERA NO. 1 12025-01-27 BRANCH-8 ﬁg)
(Seat
WP (C) - COURT |Order Dtd. WRIT _
264 1106402/2024120.12.2024 39694/2021 G PANDA NO. 1 12024-12-13 BRANCH-8 28)
(Seat
WP (C) — COURT |Order Dtd. _
265 1106403/2024120.12.2024 31646/2024 B.B.MALLICK NO. 1 12025-01-20 28)
MACA- COURT |Order Dtd MISC. (Seat
266 |106404/202420.12.2024 | /00, o, [S.R. OJHA No. 1llz024-12-18 gggEAL No-1)
MACA- COURT [Order Dtd. [1ioc: (Seat
267 |106405/2024|20.12.2024 [ \7o", ,, N K SATAPATHY vo. 1llz024-12-18 gggEAL No—1)
COURT (Seat
WP (C) - Order Dtd. WRIT -
268 1106406/2024120.12.2024 561/2016 R R DAS NO. 2025-01-20 BRANCH-6 No
16 36)
COURT (Seat
WP (C) - Order Dtd. _
269 /106407/2024120.12.2024 25897/2024 R. K. MALLICK NO. 5024-12-19 No
16 30)
COURT (Seat
LAA- Order Dtd.
270 1106408/2024120.12.2024 24/2004 DILLIP SAMAL NO. 2015-03-14 No-
16 36)
COURT (Seat
LAA- Order Dtd.
271 1106409/2024120.12.2024 24/2004 A. SUNDARAY NO. 5015-03-14 No-—
16 36)
COURT (Seat
CRLREV- PABITRA KUMAR Order Dtd.
272 1106410/2024120.12.2024 575/2024 MOHANTY NO. 2024-12-12 No-
15 360)
COURT MISC.
MACA- Order Dtd. (Seat
273 1106411/2024120.12.2024 1039/2023 S SWAIN NO. 2024-12-19 APPEAL No-6)
15 SEC.
COURT MISC.
MACA- Order Dtd. (Seat
274 1106412/2024120.12.2024 1037/2023 S SWAIN NO. 5024-12-19 APPEAL No-6)
15 SEC.
COURT (Seat
WP (C) — Order Dtd. WRIT _
275 |106413/2024120.12.2024 |54, 10 505, [B K PATI Izqg 9025-01-13 |[BRANCH-1 13«1))
COURT (Seat
WP (C) — Order Dtd. WRIT
276 1106414/2024120.12.2024 23984/2017 A K NAYAK gg. 5024-12-18 BRANCH-8 22)
COURT (Seat
WP (C) — Order Dtd. -
277 1106415/2024120.12.2024 31615/2024 D BISWAL NO. 5024-12-19 No
25 42)
COURT
BLAPL- Order Dtd. (Seat
278 |106416/2024120.12.2024 12168/2023 S. BARIK gg. 2024-12-10 BAIL-1 No-3)




COURT
ABLAPL- GIRIDHARI Order Dtd. (Seat
279 1106417/2024120.12.2024 [ /o) 5004 |STNGH gg' 2024-12-19 No-3)
COURT
CRLMC- Order Dtd. |CRIMINAL |(Seat
280 |106418/2024 [20.12.2024 |[;20=0 [P K MOHANTY gg].) 2 | 5099019215 ersc Nocs)
COURT
CRLMC- Order Dtd. |CRIMINAL |(Seat
281 |106419/202420.12.2024 S0~ o B K PATI Tg. 5024-09-18 MTSC No-2)
COURT
CRLMC- M B Order Dtd. |CRIMINAL |(Seat
282 1106420/2024120.12.2024 |57 )03 |gMRUTTIRANJAN Tg' 2024-12-18 MISC No-1)
WRIT
COURT (Seat
WP (C) - Order Dtd. |[BRANCH -
283 [106421/202420.12.2024 |7 ooc ., H JENA Tg. 2024-12-19 | (DIVISION T87)
BENCH-1)
CRLA- COURT |Order Dtd. |CRIMINAL | (€3t
284 |106422/2024|20.12.2024 |7.7"0 K K NATH 50. 719999-12-31 |APPEAL Tg;
COURT
MATA- Order Dtd. FIRST (Seat
285 [106423/202420.12.2024 [0 o R SAHU gg. 9025-01-17 |APPEAL Ho-d)
COURT
CRLA- Order Dtd. |CRIMINAL |(Seat
286 |106424/202420.12.2024 |72 .o |S PANDA gg. 5999-19-31 |ApPRAL No-5)
ABLAPL- COURT |Order Dtd. _ (Seat
287 [106425/2024 (20.12.2024 (/oS0 >0 o | R NAYAK No. 2 |2023-02-17 BAIL=2 |25,
ABLAPL- COURT |Order Dtd. (Seat
288 |106426/2024[20.12.2024 -\ o |B M MISHRA N 2 12024-01-09 BAIL=2 No-8)
(Seat
WP (C) - COURT |0Order Dtd. WRIT -
289 1106427/2024120.12.2024 |50, 4 /501 [P DAS NO. 2 |2024-12-18 |BRANCH-4 gg)
WRIT
WP (C) - COURT (Order Dtd. BRANCH (Seat
290 1106428/2024120.12.2024 | /3555 50,3 [R R DAS NO. 2 2024-12-18 | (DIVISION ng)
BENCH-3)
WRIT
WP (C) - COURT |0rder Dtd. BRANCH (Seat
291 1106429/2024120.12.2024 )¢90 /50,3 [P K DAS NO. 2 (2024-12-18 | (DIVISION T;;)
BENCH-3)
(Seat
CONTC- COURT Order Dtd.
292 1106430/2024120.12.2024 989/2024 M. R. BARIK NO. 2 12024-12-13 T;;)
WRIT
COURT (Seat
WP (C) - Order Dtd. |[BRANCH -
293 1106431/2024120.12.2024 31776/2024 S. DAS 28. 2025-02-06 | (DIVISION Til)
BENCH-2)
COURT (Seat
TRP (C) - Order Dtd. _
294 1106432/2024120.12.2024 298/2024 S. CHOUDHURY NO. 2024-12-18 No
20 111)
COURT (Seat
TRP (C) - Order Dtd. _
295 1106433/2024120.12.2024 403/2024 A. MOHANTY NO. 5025-01-27 No
16 111)
296 |106434/202420.12.2024  |RSA- B. BEHERA (COURT |Order Dtd. |(Seat




464/2024 NO. 2025-03-10 No-
12 111)
COURT (Seat
RSA- Order Dtd.
297 1106435/2024120.12.2024 493/2024 P. K. DAS NO. 2025-03-03 No-
12 111)
COURT (Seat
WP (C) - Order Dtd. _
298 |106437/2024120.12.2024 29191/2024 B. K. DAS NO. 5024-12-19 No
12 111)
COURT (Seat
TRPCRL- Order Dtd.
299 1106438/2024120.12.2024 84/2024 S. DAS NO. 5024-12-17 No-
12 111)
COURT (Seat
WP (C) — Order Dtd. WRIT _
300 1106439/2024120.12.2024 2030/2022 S. BARIK Tg. 2024-12-19 BRANCH-1 gi)
(Seat
WP (C) — COURT |Order Dtd. WRIT _
301 1106440/2024/20.12.2024 6004,/2012 A MOHANTY NO. 2 12025-01-20 BRANCH-1 gi)
COURT
BLAPL- Order Dtd. _ (Seat
302 1106441/2024120.12.2024 11549/2024 M.K.SWAIN Tg. 5025-02-20 BAIL-1 No-2)
COURT MISC.
MACA- Order Dtd. (Seat
303 1106442/2024120.12.2024 136/2008 P K PANI NO. 2024-12-19 APPEAL No-4)
12 SEC.
COURT
ABLAPL- Order Dtd. (Seat
304 |106444/2024120.12.2024 14455/2024 B.SINGH Tg. 5024-12-18 No-4)
WP (C) - COURT Order Dtd. (Seat
305 1106445/2024120.12.2024 29904/2024 B.SINGH NO. 6 12025-01-03 No-14)
ABLAPL- COURT |Order Dtd. (Seat
306 1106446/2024120.12.2024 14352/2024 B.SINGH NO. 6 12024-12-17 No-4)
COURT
WP (C) - Order Dtd. (Seat
307 1106448/2024/20.12.2024 31909/2024 P.K.DAS Tg. 5025-01-10 No-14)
COURT
ABLAPL- Order Dtd. (Seat
308 1106449/2024120.12.2024 14490/2024 L.C..BEHERA Tg. 2024-12-19 No-4)
COURT
BLAPL- Order Dtd. (Seat
309 1106450/2024120.12.2024 5907/2024 K.SAHOO Tg. 5024-10-07 No-4)
COURT
BLAPL- Order Dtd. (Seat
310 1106452/2024120.12.2024 9979/2024 J.P.KAR Tg. 2024-12-19 No-14)
COURT (Seat
WP (C) — Order Dtd. WRIT _
311 /106453/2024|20.12.2024 19355/2022 P R SWAIN Ifg 9024-12-19 BRANCH-1 13«1))
COURT (Seat
BLAPL- Order Dtd.
312 1106454/2024120.12.2024 11374/2024 P.C.DAS NO. 5024-12-19 BAIL-2 No-
15 16)
COURT (Seat
WP (C) — Order Dtd. WRIT _
313 1106455/2024120.12.2024 19355/2022 D HAZAR Tg. 2024-12-19 BRANCH-1 gi)
BLAPL- COURT |Order Dtd. (Seat
314 1106456/2024120.12.2024 10485/2024 J.PRADHAN NO. 2024-12-19 No—




| 15 | 31)
COURT
BLAPL- Order Dtd. (Seat
315 1106457/2024120.12.2024 9334/2024 S.SAMAL Tg. 5024-12-19 BAIL-1 No-2)
COURT
WP (C) - Order Dtd. (Seat
316 1106458/2024120.12.2024 31956/2024 D.K.JENA Tg. 2024-12-19 No-2)
COURT
WP (C) - Order Dtd. WRIT (Seat
317 1106459/2024120.12.2024 29848/2024 P.K.LENKA Tg. 2024-12-19 |BRANCH-7 |No-5)
COURT (Seat
BLAPL- Order Dtd.
318 |106460/2024120.12.2024 11606/2024 H.K.BHOL NO. 2024-12-19 BAIL-1 No-
15 15)
COURT
: Order Dtd. SECOND (Seat
319 1106461/2024120.12.2024 SAO-6/2022 |B DAS Tg. 2025-01-30 |APPEAL No-5)
COURT (Seat
WP (C) - Order Dtd. WRIT _
320 1106462/2024120.12.2024 30067/2024 P.K.JENA Tg. 2024-12-19 BRANCH-6 gz)
COURT (Seat
BLAPL- Order Dtd.
321 1106463/2024120.12.2024 8810/2024 J.R.DAS NO. 2024-12-19 No-
10 26)
COURT (Seat
WP (C) — BISWAJIT Order Dtd. WRIT _
322 1106464/2024120.12.2024  |5565/5024 |MOHAPATRA 12«3) 2025-01-27 |BRANCH-4 T;’)
COURT (Seat
WP (C) — Order Dtd. _
323 1106465/2024120.12.2024 31443/2024 H.K.MOHANTA NO. 2024-12-19 No
23 17)
COURT (Seat
BLAPL- Order Dtd.
324 1106466/2024120.12.2024 9623/2024 J.R.NAYAK NO. 5025-01-16 BAIL-2 No-
12 10)
COURT (Seat
WP (C) — BISWAJIT Order Dtd. WRIT _
3251106467/2024 120.12.2024 6616/2024 |MOHAPATRA I;(; 2025-01-27 |BRANCH-8 128)
COURT (Seat
WP (C) — Order Dtd. _
326 1106468/2024120.12.2024 31462/2024 H.K.MOHANTA NO. 2024-12-19 No
23 40)
COURT (Seat
BLAPL- Order Dtd.
327 1106469/2024120.12.2024 8532 /2024 D.K.MALLICK NO. 5025-01-24 BAIL-2 No-—
12 12)
WRIT
COURT (Seat
WP (C) — Order Dtd. BRANCH
328 1106470/2024120.12.2024 31499/2024 C.RANA Tg. 2024-12-19 | (DIVISTON ng)
BENCH-2)
COURT (Seat
WP (C) — Order Dtd. WRIT
329 1106471/2024120.12.2024 31599/2024 L.DASH Tg. 2024-12-19 |BRANCH-5 gg)
COURT (Seat
BLAPL- Order Dtd.
330 1106472/2024120.12.2024 8739/2024 S.DASH NO. 2024-12-19 No-
12 22)
COURT (Seat
WP (C) — Order Dtd. WRIT _
331 1106473/2024120.12.2024 31740/2024 B.K.PANDA Tg. 2024-12-19 BRANCH-3 Tg)




WP (C) -

COURT

Order Dtd.

(Seat

332 1106474/2024120.12.2024 31511/2024 D. K. SETHI NO. 1 12025-01-30 Tg;
COURT (Seat
ABLAPL- Order Dtd.
333 1106475/2024120.12.2024 13271/2024 S.SAMAL NO. 0024-12-23 No-
12 12)
COURT (Seat
WP (C) - LAMBODAR Order Dtd. _
334 |106476/202420.12.2024 51070 o004 |opanaan Tg. 2024-12-15 Tg)
COURT (Seat
BLAPL- Order Dtd.
335 1106477/2024120.12.2024 8971/2024 B.B.ROUT NO. 0024-12-19 No-
12 12)
COURT (Seat
WP (C) — Order Dtd. _
336 (106478/202420.12.2024 |31 g00 o0, |H.K.MOHANTA NO. | 0oa-12-15 No
12 12)
COURT (Seat
WP (C) — Order Dtd. _
337 1106479/2024120.12.2024 31938/2024 C.RANA NO. 5024-12-19 No
12 12)
COURT (Seat
WP (C) - Order Dtd. _
338 106480/2024 20.12.2024 |, 50 50, , |D-R.MISHRA NO. | oa_0g-21 No
10 12)
COURT (Seat
WP (C) - Order Dtd. _
339 106481/2024120.12.2024 |31, o0, , |C.RANA NO. | 0oa-12-15 No
10 12)
WRIT
WP (C) - COURT |Order Dtd. BRANCH (Seat
340 1106482/2024120.12.2024 31517/2024 D K SAHOO NO. 1 |2025-01-30 (DIVISION Tg;)
BENCH-2)
(Seat
BLAPL- COURT |Order Dtd.
341 1106483/2024120.12.2024 8680/2024 R.SETHI NO. 1 12024-12-19 Tg;)
(Seat
WP (C) — COURT Order Dtd. WRIT _
342 (106484/202420.12.2024 |31 70 o0, |A.K.MOHANTY No. 1 12024-12-18 [BRANCH-4 Tg)
(Seat
WP (C) - COURT |Order Dtd. -
343 1106485/2024120.12.2024 31496/2024 D K SAHU NO. 1 12025-01-30 Tg)
(Seat
BLAPL- COURT |Order Dtd.
344 1106486/2024120.12.2024 11532/2024 A.PAUAL NO. 1 |2024-12-19 Tg;
WRIT
WP (C) - COURT |Order Dtd. BRANCH (Seat
345 106487/2024120.12.2024 |39 433/5024 [P K SAHU NO. 1 /2025-01-30 | (DIVISION ng)
BENCH-1)
(Seat
ABLAPL- COURT |Order Dtd.
346 /106488/2024120.12.2024 14408/2024 D.SAHOO NO. 1 |2024-12-18 Tgé)
(Seat
WP (C) — COURT Order Dtd. _
347 1106489/2024120.12.2024 30954/2024 B R SENAPATI NO. 1 12024-12-19 ng)
ABLAPL- COURT |Order Dtd. (Seat
348 1106490/2024120.12.2024 14403/2024 P.K.DAS NO. 1 12024-12-18 BAIL-2 No-9)
WP (C) - COURT |Order Dtd. (Seat
349 1106491/2024120.12.2024 22476/2024 P K MISHRA NO. 2025-01-21 No-9)




20

COURT
ABLAPL- Order Dtd. (Seat
350 [106492/202420.12.2024 [0 ) |J- K. MOHAPATRA 12«8. 2024-19-18 BAIL-2 No—7)
COURT
ABLAPL- Order Dtd. (Seat
351 1106493/2024120.12.2024 14397/2024 B.SINGH gg. 2024-12-18 No-7)
COURT
WP (C) - Order Dtd. (Seat
352 1106495/2024120.12.2024 32020/2024 J DEHURY gg. 5024-12-19 No-7)
(Seat
WP (C) - COURT Order Dtd. WRIT _
353 |106436/2024 120.12.2024 31649/2024 B. DAS NO. 6 |2024-12-23 |BRANCH-7 ZZ)
(Seat
WP (C) — COURT |Order Dtd. -
354 1106497/2024120.12.2024 31854/2024 KSHITISH NO. 6 12024-12-19 Ez)
COURT
WP (C) — Order Dtd. [WRIT (Seat
355 1106498/2024120.12.2024 31744/2024 R. K. MUDULI Tg. 2025-01-30 BRANCH-7 |No-5)
COURT
WP (C) - Order Dtd. (Seat
356 1106499/2024120.12.2024 31672/2024 R. K. MUDULI Tg. 5024-12-19 No-5)
COURT
WP (C) - Order Dtd. (Seat
357 1106500/2024 120.12.2024 26259/2024 R. K. MALLICK Tg. 5024-12-17 No-5)
COURT
WP (C) - Order Dtd. (Seat
358 1106501/2024120.12.2024 31919/2024 S. K. MOHANTY Tg. 2024-12-19 No-5)
COURT (Seat
WP (C) — Order Dtd. WRIT B
359 1106502/2024 120.12.2024 31924/2024 A. K. JATI Tg. 5024-12-19 BRANCH-8 gg)
COURT (Seat
WP (C) - Order Dtd. [WRIT -
360 1106503/2024120.12.2024 31998/2024 B. P. TANGA gg. 2025-02-07 BRANCH-6 gg)
COURT (Seat
WP (C) — Order Dtd. _
361 1106504/2024120.12.2024 31682/2024 R. R. DAS NO. 2025-01-09 No
23 25)
COURT (Seat
WP (C) - Order Dtd. _
362 1106505/2024120.12.2024 26256/2024 R. K. MALLICK NO. 5024-12-17 No
23 25)
COURT (Seat
BLAPL- Order Dtd.
363 1106506/2024120.12.2024 12346/2024 P K PATTNAIK NO. 2024-12-19 BAIL-2 No-
23 17)
COURT (Seat
ABLAPL- Order Dtd.
364 1106507/2024120.12.2024 14409/2024 P. K. DASH NO. 2024-12-18 BAIL-2 No-
23 12)
COURT (Seat
ABLAPL- Order Dtd.
365 1106508/2024120.12.2024 12852/2024 D. MOHAPATRA NO. 2 5024-11-25 No-
OLD 12)
COURT (Seat
BLAPL- Order Dtd.
366 1106509/2024120.12.2024 11848/2024 P PARIDA NO. 2 2024-12-19 BAIL-1 No-
OLD 13)
1367 |106510/2024 |20.12.2024 |ABLAPL-  |S. K. SWAIN (COURT [Order Dtd. |(Seat




14511/2024 NO. 2 |2024-12-19 No-
OLD 13)
COURT
WP (C) - Order Dtd. WRIT (Seat
368 1106511/2024/20.12.2024 31530/2024 A. K. MOHANTY ggb 2 2024-12-16 |BRANCH-7 No-5)
COURT
ABLAPL- SARBESWAR Order Dtd. (Seat
369 1106512/2024120.12.2024 14555/2024 \SAHOO ggb 2 5024-12-20 BAIL-2 No-9)
COURT
BLAPL- Order Dtd. (Seat
370 1106513/2024120.12.2024 12493/2024 A.DAS ggb 2 5024-12-19 BAIL-1 No-1)
COURT
BLAPL- Order Dtd. (Seat
371 1106514/2024120.12.2024 11501/2024 B.P.TUNGA ggb 2 2024-12-17 BAIL-1 No-5)
COURT (Seat
BLAPL- Order Dtd.
372 1106515/2024120.12.2024 11583/2024 P.K.MOHANTY NO. 2 5024-12-17 BAIL-2 No-
OLD 18)
COURT
BLAPL- Order Dtd. (Seat
373 1106516/202420.12.2024 |77 1, , (G- JAYSINGH gg}.} 2 |3024-12-1~ BAIL-1 No-2)
COURT
BLAPL- Order Dtd. (Seat
374 1106517/2024120.12.2024 9910/2024 S.C.SUNDARA ggb 2 5024-12-17 No-2)
COURT
BLAPL- Order Dtd. (Seat
375 1106518/2024120.12.2024 9905/2024 S.C.SUNDARA ggb 2 5024-12-17 No-2)
COURT
BLAPL- Order Dtd. (Seat
376 1106519/2024120.12.2024 12094/2024 R.K.BARIK 225 2 2024-12-18 BAIL-2 No-8)
COURT (Seat
BLAPL- Order Dtd.
377 1106520/2024120.12.2024 11898/2024 R.K.MALLICK NO. 2 2024-12-19 BAIL-2 No-
OLD 11)
COURT (Seat
BLAPL- Order Dtd.
378 1106521/2024120.12.2024 12381/2024 J.P.KAR NO. 2 2024-12-19 No-
OLD 11)
COURT (Seat
BLAPL- Order Dtd.
379 1106522/2024120.12.2024 11725/2024 K.DAS NO. 2 5024-12-19 No-
OLD 11)
COURT
BLAPL- Order Dtd. (Seat
380 1106523/2024120.12.2024 11745/2024 G.JAYSINGH ggb 2 5024-12-19 BAIL-1 No-4)
COURT
CRLMC- Order Dtd. (Seat
381 1106524/2024120.12.2024 4788/2024 N SAHOO NO. 2 2024-12-20 No-4)
OLD
COURT
BLAPL- Order Dtd. (Seat
382 1106525/2024120.12.2024 12283/2024 G.JAYSINGH ggb 2 2024-12-19 No-4)
COURT
ABLAPL- Order Dtd. (Seat
383 1106526/2024120.12.2024 14361/2024 R.K.BARIK ggb 2 5024-12-17 No-4)
COURT (Seat
ABLAPL- Order Dtd.
384 1106527/2024120.12.2024 14487/2024 K.DAS ggb 2 2024-12-19 BAIL-2 Tg;




COURT (Seat
ABLAPL- Order Dtd.
385 1106528/2024120.12.2024 14491/2024 K.DAS Cc.O. NO. 2 2024-12-19 No-
OLD 10)
COURT (Seat
ABLAPL- Order Dtd.
386 1106529/2024120.12.2024 14482/2024 M.K.MOHANTY Cc.O. NO. 2 9999-12-31 No-
OLD 10)
COURT (Seat
ABLAPL- Order Dtd.
387 1106530/2024120.12.2024 14494/2024 M.K.MOHANTY Cc.O. NO. 2 9999-12-31 No-
OLD 10)
COURT (Seat
ABLAPL- Order Dtd.
388 |106531/2024(20.12.2024 11430/2024 J.P.KAR Cc.O. NO. 2 2024-10-21 BAIL-2 No-
OLD 16)
COURT (Seat
BLAPL- Order Dtd.
389 |106532/2024 |20.12.2024 9208/2022 PK MOHANTY C.0. NO. 2025-01-30 BAIL-2 No-
17 10)
COURT (Seat
WP (C) - BISWAJIT Order Dtd. -
390 |106533/2024(20.12.2024 22749/2024 |SAHOO Cc.O. NO. 5024-12-24 No
16 10)
COURT (Seat
WP (C) - Order Dtd. WRIT -
391 [106534/2024|20.12.2024 |50 000, |S SAMAL C.0. Tg. 9024-12-20 [BRANCH-4 gg)
COURT (Seat
CRLA- RAJENDRA Order Dtd.
392 |106535/2024120.12.2024 1154/2024 |NARAYAN ROUT Cc.0O. g?. 5025-01-09 23;
COURT (Seat
ABLAPL- Order Dtd.
393 1106536/2024120.12.2024 14507/2024 K SAHOO Cc.O. NO. 2 2024-12-19 No-
OLD 37)
LAA- MANOJ KUMAR Order Dtd. FIRST (Seat
394 1106002/2024 120.12.2024 | /o 0 00y SANA GENERAL 2024-12-13||APPEAT.  |[Noo7)
TRP (C) - JNANINDRA Order Dtd. (Seat
395 |106006/2024 20.12.2024 |2 coo, oo GENERAL 5024-19-0¢ M-J-C. No-6)
LAA- MANOJ KUMAR Order Dtd. |FIRST (Seat
396 106011/2024 120.12.2024 [/ .00 00, SANA GENERAL 2024-12-13||[APPEAT.  |[Noe7)
LAA- MANOJ KUMAR Order Dtd. |FIRST (Seat
397 [106012/2024120.12.2024 7200 010 o GENERAL 2024-12-13 |APPEAL  |No—7)
LAA- MANOJ KUMAR Order Dtd. FIRST (Seat
398 |106013/2024(20.12.2024 57 2015 oo GENERAL 2024-12-16 |APPEAL  |No-8)
MANOJ KUMAR Order Dtd. FIRST (Seat
399 |106014/2024 20.12.2024  |[LAA=7/2024 | \on GENERAL 2024-12-16 |APPEAL  |No-3)
WP (C) - Order Dtd giiECH (Seat
400 |106016/2024120.12.2024 31570/2024 MANAS PATI GENERAL 2024-12-19 | (DIVISION Tg;)
BENCH-1)
(Seat
WP (C) — Order Dtd. _
401 |106017/2024120.12.2024 31889/2024 MANAS PATI GENERAL 2024-12-19 TSS)
CRLA- Order Dtd. cRIMINAL | (€3t
402 |106018/2024 |20.12.2024 623/2024 KABITA PATRA |GENERAL 2024-12-19 |APPEAL Ti;
(Seat
WP (C) — Order Dtd. -
403 |106020/2024/20.12.2024 10851/2014 SANKET PANDA |GENERAL 2014-07-28 Ti)
1404 |106032/2024|20.12.2024  |CRLMC- |SARBESWAR GENERAL | Order Dtd. |(Seat




3561/2024 |SAHOO 2024-10-03 No-
11)
WRIT
WP (C) - RAJAT KUMAR Entire BRANCH (Seat
405 |106039/2024120.12.2024 29007/2022 |RATH GENERAL Brief (DIVISION Tia)
BENCH-2)
CRLMC- SAROJ KUMAR Order Dtd (Seat
406 (106042/2024120.12.2024 4683/2024 MISHRA GENERAL 2024-12-19 Tia)
(Seat
WP (C) - PRASANTA Order Dtd. ©
407 |106051/2024|20.12.2024 31777/2024 KUMAR PATRI GENERAL 2024-12-18 Tio)
, (Seat
WP (C) - PRASANTA Entire WRIT ©
408 |106054/2024 20.12.2024 g ooho o0 Lot rry | CENERAL N R ANCH- Eg)
, (Seat
WP (C) - PRASANTA Entire WRIT ©
409 1106097/2024120.12.2024  [goc9)501 |kuMaR PATRI |CONERAL Order BRANCH-8 ﬁg)
BLAPL- SARBESWAR Order Dtd. B (Seat
410 |106102/202420.12.2024 [0 " o [ s GENERAL 093071 3 BAIL-1 Nees)
. (Seat
WP (C) - PRASANTA Entire WRIT ©
411 [106111/2024 20.12.2024 g ooho o | orry  |CENERAL N R ANCH-S §3>
WA- Order Dtd. [WRIT (Seat
412 [106115/2024 |20.12.2024 |, o0, [MANAS PATI GENERAL 2024-09-11 |APPEAL Noes)
WA- Order Dtd. WRIT (Seat
413 |106118/2024 [20.12.2024 )7 |MANAS PATI  GENERAL 2020-00-11 |APPEAL  |Nov3)
BLAPL- SARBESWAR Order Dtd. B (Seat
414 |106126/2024 [20.12.2024 o000 120 EE GENERAL 202ai11o15[BAIL-1 05T
Petition
WP (C) - MURALTDHAR . (Seat
415 1106134/2024120.12.2024 28904/2024 |BISWAL GENERAL With No-3)
Annexures
ABLAPL- BIDYADHAR Order Dtd. (Seat
416 |106151/202420.12.2024  [goo 0, (oo GENERAL 50940830 Nees)
LAA- MANOJ KUMAR Order Dtd. FIRST (Seat
417 [106244/2024 [20.12.2024 [ °0 AN GENERAL 20241913 |APPRAL Mooy
LAA- MANOJ KUMAR Order Dtd. FIRST (Seat
418 [106246/2024 [20.12.2024 7000 |1 GENERAL 2020-15-13 |APDRAL  Noo)
WP (C) - SURYAKANTA Order Dtd. WRIT (Seat
419 |106257/2024120.12.2024 32077/2024 PALAT GENERAL 2024-12-20 |BRANCH-8 gg;
ABLAPIL- RAJENDRA Order Dtd (Seat
420 1106258/2024120.12.2024 12493/2024 NARAYAN ROUT GENERAL 2024-12-19 23;
(Seat
CRLMC- RAJENDRA Order Dtd.
421 1106259/2024120.12.2024 4570/2024 |NARAYAN ROUT GENERAL 2024-12-19 gg;
(Seat
WP (C) - DEBENDRA Order Dtd. ©
422 1106266/2024120.12.2024 29635/2024 BEHERA GENERAL 2024-12-09 gg)
(Seat
WP (C) - DEBENDRA Order Dtd. ©
423 1106271/2024120.12.2024 29604/2024 BEHERA GENERAL 2024-12-09 No

39)




WP (C) -

DEBENDRA

Order Dtd.

(Seat

424 [106277/2024 20.12.2024 o ied”  PEEED GENERAL Jrer e gg;
425 [106283/2024 20.12.2024 "2 (C)~ DEBENDRA GENERAL Order Dtd. WRIT éiﬁat
29613/2024 BEHERA 2024-12-09 [BRANCH-8 |,
426 |106286/2024 |20.12.2024 ggé§2;2024 ggﬁggiRA GENERAL Sggjflgfgé ég?at
427 |106291/2024 [20.12.2024 ggég;;2o24 ggiggiRA GENERAL gggjflgfgé ég?at
428 |106296/2024 [20.12.2024 ggégé;2o24 EEEEEQRA GENERAL gggjflzfgé é%;at
429 |106304/2024 |20.12.2024 ggég;;2024 EEEEEQRA GENERAL gggjflgfgé ég?at
430 |106308/2024 [20.12.2024 ggégé;2o24 EEEEEQRA GENERAL gggjflgfgé é;?at
431 |106309/2024 [20.12.2024 ggég;;2024 ggiggiRA GENERAL gggjflgfgé é;?at
432 |106313/2024 (20.12.2024 ggéié;2024 EEEEEQRA GENERAL Petition é%;at
433 |106317/2024 |20.12.2024 25221;2024 EEEEEERA GENERAL gggjflgfgé f%;at
434 |106322/2024 |20.12.2024 ggéi;;2024 EEEEEQRA GENERAL gggjflgfgé é;?at
435 |106325/2024 |20.12.2024 ggéié;2024 EEEEEQRA GENERAL gggjflgfgé é%;at
436 |106332/2024 |20.12.2024 25222;2024 EEEEEERA GENERAL gggjflgfgé f%;at
437 |106334/2024 [20.12.2024 ggég;;2024 EEEEEQRA GENERAL gggjflgfié é;?at
438 106335/2024 [20.12.2024 ggégé;2024 EEEEEQRA GENERAL gggjflzfgé é;;at
439 |106338/2024 [20.12.2024 ggégz;2024 ggiggiRA GENERAL Sigjflgfgé é;?at
440 |106339/2024 [20.12.2024 ggégé;2024 EEEEEQRA GENERAL gggjflgfié é;?at
441 |106340/2024 (20.12.2024 2\5252354 SUMANT SAHU |GENERAL gggj:gffé h(lcsﬁat

40)




Judgement (Seat
WP (C) - MANOJ RANJAN _ [WRIT ©
442 |106341/2024 20.12.2024 |1 gacr h01 ¢ henonma GENERAL Dtd. 2024~ |1 - o o No
12-17 42)
BINAYAK MISC.
443 106344/2024(20.12.2024 §§g§5016 PRASAD GENERAL gggjflgffé APPEAL éifif
MOHANTY SEC.
MACA- PRATAP KUMAR Order Dtd. |N1SC: (Seat
444 |106347/2024 20.12.2024 |00 o PR GENERAL 2024-10-1 PPPEAL | 70,
RVWPET- DEBENDRA Order Dtd. (Seat
445 1106349/2024 |20.12.2024 288/2024 |BEHERA GENERAL 2024-12-13 No-1)
WP (C) - DEBENDRA Order Dtd. |WRIT (Seat
446 1106351/2024120.12.2024 |1 /5.5 /5024 [BEHERA GENERAL 2024-10-28 [BRANCH-1 |No-1)
MACA- PRATAP KUMAR Order Dtd MISC. (Seat
447 [106354/2024 (20.12.2024 |20 1o Lo GENERAL 0941914 2E§EAL Noo1)
LAA- Order Dtd. FIRST (Seat
448 |106358/2024 20.12.2024 |0 00 M.K. RANA GENERAL 2024012-17 |APPEAL  |Nooa)
(Seat
WP (C) - Order Dtd. WRIT ©
449 |106359/2024 |20.12.2024 | ., o0 IANTRIKSH JHA |GENERAL 02412017 [BRANCH-4 gg)
(Seat
WP (C) - DEBENDRA . ©
450 [106371/2024 |20.12.2024 |50 o0 000, lomrny) GENERAL Petition gg)
WP (C) - DEBENDRA Order Dtd. WRIT (Seat
451 1106373/2024120.12.2024 ;3084 /2024 |BEHERA GENERAL 2024-12-18 BRANCH-8 IZ‘;)'
(Seat
WP (C) - DEBENDRA Order Dtd. ©
452 [106375/2024 |20.12.2024  |pooid’ oo lom ) GENERAL 0241918 gg)
ABLAPL- BADAL KUMAR Order Dtd (Seat
453 1106377/2024120.12.2024 14471/2024 BEHERA GENERAL 2024-12-19 Eg;
ABLAPL- NABA KISHORE Order Dtd (Seat
454 [106447/2024 |20.12.2024 |, 00 0 0 oo GENERAL 0941920 ﬁ?;
ABLAPL- NABA KISHORE Order Dtd (Seat
455 [106451/2024 [20.12.2024 (1,51 oo loopn GENERAL 02d 1990 22;
(Seat
CRLMC- PRASANTA Order Dtd.
456 1106494/2024120.12.2024 4643/2024 |KUMAR DPATRI GENERAL 2024-12-19 22;
(Seat
WP (C) - WRIT ©
457 |106021/2024120.12.2024 36285/2021 S K MOHANTY GENERAL BRANCH-6 gz)
WP (C) - (Seat
458 [106022/2024 [20.12.2024 R K MAHABHOT |GENERAL No-
20176/2009 24)
CMP— (Seat
459 1106023/2024120.12.2024 K NAYAK GENERAL No-
1034/2017
24)
RSA- SECOND (Seat
460 (106024/2024120.12.2024 121/2002 U P BAG GENERAL APPEAL No-7)




RSA- SECOND (Seat
461 |106025/2024|20.12.2024 122/2002 U P BAG GENERAL APPEAL No-7)
WP (C) — (Seat
462 [106031/2024(20.12.2024  |37,/° "o, M R BARIK GENERAL NoeT)
CRLMC- CRIMINAL |(Seat
463 |106036/2024120.12.2024 1653/2023 H SUNDARA GENERAL MISC No-14)
ABLAPL- (Seat
464 |106037/2024120.12.2024 7049/2017 T KHAN GENERAL No-14)
(Seat
WP (C) - WRIT
465 |106040/2024120.12.2024 31659/2024 J P KAR GENERAL BRANCH-4 gg)
WRIT
(Seat
WP (C) - BRANCH
466 [106053/2024(20.12.2024  |goo 0 0o (A DAS GENERAL (DTVISTON T84)
BENCH-1)
WRIT
(Seat
WP (C) - BRANCH ©
467 |106058/2024 20.12.2024  |Tco-," 0. [K C PANDA GENERAL (DTVISTON Tgl)
BENCH)
ABLAPL- (Seat
468 |106060/202420.12.2024 [ "0°" M K PANI GENERAL BATL-2 Nocs)
BLAPL- (Seat
469 [106063/2024(20.12.2024 | [TW>" -, |S K BHAGABAT |GENERAL BATL-2 NeeT)
BLAPL- (Seat
470 1106066/2024 (20.12.2024 M K PANT GENERAL BATL-2 No-
10135/2024 1)
BLAPT,~ (Seat
471 1106068/2024 (20.12.2024 M K PANI GENERAL BATL-2 No-
10135/2024 1)
WP (C) — (Seat
472 1106073/2024120.12.2024 B B ROUT GENERAL No-
9435/2004 17)
(Seat
WP (C) - WRIT ©
473 1106076/2024120.12.2024 31074/2023 B BEHERA GENERAL BRANCH-6 gg)
0JC— (Seat
474 106080/2024 (20.12.2024 P K JENA GENERAL No-
2435/1990
35)
0JC— (Seat
475 1106083/2024120.12.2024 P K JENA GENERAL No-
2460/1990
35)
MISC.
476 |106086/2024 [20.12.2024 |FRO” S K BEHERA GENERAL APPEAL (Seat
345/2004 No-5)
SEC.
WRIT
(Seat
WP (C) - BRANCH ©
477 [106089/2024|20.12.2024  [Joc oo o0, [R K DEHURY GENERAL (DTVTSTON Ti6)
BENCH)
(Seat
WP (C) - WRIT ©
478 |106092/2024120.12.2024 29772/2024 N ROUT GENERAL BRANCH-3 Ti)
RFA- FIRST (Seat
479 1106094/2024120.12.2024 171/2005 N SAHOO GENERAL APPEAL No-6)




oJc- (Seat
480 1106096/2024120.12.2024 16616/2001 K BEHERA GENERAL No-6)
(Seat

WP (C) — WRIT _

481 1106100/2024120.12.2024 11428/2020 BEHERA GENERAL BRANCH-7 Tg)
(Seat

WP (C) — WRIT _

482 1106104/2024120.12.2024 11429/2020 BEHERA GENERAL BRANCH-7 Tg)
(Seat

WP (C) - WRIT N

483 1106107/2024120.12.2024 11430/2020 BEHERA GENERAL BRANCH-7 Tg)
WP (C) — WRIT (Seat
484 1106114/2024120.12.2024 6623/2007 R SENAPATI |GENERAL BRANCH-1 |No-1)
WP (C) — (Seat
485 1106116/2024120.12.2024 25718/2024 K SWAIN GENERAL No-1)
WP (C) — (Seat
486 1106117/2024120.12.2024 25315/2024 K SWAIN GENERAL No-1)
WP (C) - (Seat
487 1106119/2024120.12.2024 23699/2024 K SWAIN GENERAL No-1)
CRLMC- CRIMINAL (Seat
488 |106121/2024120.12.2024 922/2024 K SARANGI GENERAL MISC No-4)
(Seat

WP (C) - WRIT N

489 |106125/2024120.12.2024 36285/2021 K MOHANTY GENERAL BRANCH-6 gz)
(Seat

WP (C) - WRIT -

490 1106128/2024120.12.2024 35008/2022 K PAL GENERAL BRANCH-6 gz)
WP (C) - (Seat

491 |106129/2024120.12.2024 24278/2024 BHUYAN GENERAL gz;
0JC— (Seat

492 |106130/20241(20.12.2024 14887/2001 PATTANAIK GENERAL gz;
WPC (OAC) - (Seat
493 |106131/20241(20.12.2024 195/2018 K PANDA GENERAL OA Branch No-1)
WPC (OAC) - (Seat
494 |106132/2024120.12.2024 2878/2014 K BARIK GENERAL OA Branch No-1)
(Seat

WP (C) - WRIT -

495 1106133/2024120.12.2024 14969/2024 DAS GENERAL BRANCH-S 28)

MISC.
496 1106135/2024 [20.12.2024  |NACA- SWAIN GENERAL APPEAL (Seat
282/2019 No-6)
SEC.

(Seat

WP (C) - WRIT N

497 1106136/2024120.12.2024 6100/2023 SWAIN GENERAL BRANCH-? 22)
(Seat

498 |106137/2024 20.12.2024  |CRDREV MOHANTY GENERAL No-

806/2005 34)
RSA- SECOND (Seat
499 1106138/2024120.12.2024 470/2016 K SWAIN GENERAL APPEAL No-5)
0oJc- (Seat
500 1106139/2024120.12.2024 3829/1988 K MANGARAJ |GENERAL No-5)




CRLMP-

WRIT

(Seat

501 |106140/2024(20.12.2024 951/2023 D MALLICK GENERAL BRANCH-6 Tz;
RSA- SECOND (Seat
502 /106141/2024(20.12.2024 117/2016 L K NAYAK GENERAL APPEAL No-5)
TRP (C) - (Seat
503 1106142/2024120.12.2024 64/2019 L K NAYAK GENERAL M.J.C. No-6)
WP (C) - (Seat
504 1106144/2024/20.12.2024 13001/2014 P K MOHANTY GENERAL No-6)
CRLA- (Seat
505 |106146/2024|20.12.2024 268/2011 |G C SWAIN GENERAL No—6)
TRP (C) - (Seat
506 1106147/2024/20.12.2024 152/2019 L K NAYAK GENERAL M.J.C. No-6)
WPC (OAC) - (Seat
507 1106149/2024/20.12.2024 2079/2018 D P DAS GENERAL OA Branch No-1)
(Seat
WP (C) - WRIT -
508 |106150/2024|20.12.2024 1316/2024 D K PANDA GENERAL Appealmemo BRANCH-4 Tg)
(Seat
WP (C) - WRIT -
509 |106152/2024|20.12.2024 1481/2024 D K PANDA GENERAL Appealmemo BRANCH-5 g;)
(Seat
WP (C) - WRIT -
510 |106153/2024|20.12.2024 1433/2024 D K PANDA GENERAL Appealmemo BRANCH-5 g;)
(Seat
WP (C) - WRIT -
511 1106154/2024/20.12.2024 1311/2024 D K PANDA GENERAL Appealmemo BRANCH-4 Tg)
(Seat
WP (C) - WRIT -
512 |106155/2024(20.12.2024 1401/2024 D K PANDA GENERAL Appealmemo BRANCH-5 g;)
WP (C) - (Seat
513 |106156/2024|20.12.2024 D K PANDA GENERAL Appealmemo No-
1432/2024 22)
(Seat
WP (C) - WRIT -
514 |106157/2024|20.12.2024 1478/2024 D K PANDA GENERAL Appealmemo BRANCH-5 gg)
(Seat
WP (C) - WRIT -
515 /106158/2024(20.12.2024 1518/2024 D K PANDA GENERAL Appealmemo BRANCH-6 gg)
(Seat
WP (C) — WRIT
516 1106159/2024/20.12.2024 1356/2024 D K PANDA GENERAL Appealmemo BRANCH-4 Tg)
(Seat
WP (C) - WRIT -
517 1106160/2024120.12.2024 1450/2024 D K PANDA GENERAL Appealmemo BRANCH-5 gg)
(Seat
WP (C) - WRIT -
518 |106164/2024|20.12.2024 1724/2024 D K PANDA GENERAL Appealmemo BRANCH-8 gg)
(Seat
WP (C) — WRIT
519 1106166/2024/20.12.2024 1430/2024 D K PANDA GENERAL Appealmemo BRANCH-5 gz)
ABLAPL- Order Dtd. (Seat
520 |106167/2024(20.12.2024 14338/2024 P K BARIK GENERAL 2024-12-17 Noo




22)

0JC— (Seat
521 |106168/2024|20.12.2024 P K MISHRA GENERAL Appealmemo No-
1868/1993 22)
WP (C) - (Seat
522 |106171/2024|120.12.2024 S DAS GENERAL Appealmemo No-
31303/2024 22)
0JC— (Seat
523 |106173/2024|20.12.2024 B B ROUT GENERAL No-
957/1983
22)
WP (C) - (Seat
524 1106175/2024120.12.2024 10501/2010 C MALLICK GENERAL No-
22)
CRLMC- (Seat
525 1106176/2024120.12.2024 A K BEHERA GENERAL No-
4016/2024
22)
ABLAPL- (Seat
526 |106203/2024|20.12.2024 11933/2023 J P KAR GENERAL Appealmemo BAIL-1 No-3)
(Seat
WP (C) - WRIT -
527 1106208/2024 |20.12.2024 12837/2024 R K BASIK GENERAL Appealmemo BRANCH-5 gg)
BLAPL- (Seat
528 |106209/2024|20.12.2024 12769/2022 A PATI GENERAL Appealmemo BAIL-1 No-8)
WRIT
(Seat
WP (C) - BRANCH _
529 |106212/2024|20.12.2024 22255/2015 H K BAR GENERAL Appealmemo (DIVISION ng)
BENCH-1)
CRLMC- CRIMINAL |(Seat
530 |106215/2024|20.12.2024 944/2013 K SAHOO GENERAL Appealmemo MISC No-4)
RVWPET- CIVIL (Seat
531 /106218/2024|20.12.2024 4582023 R K BASIK GENERAL Appealmemo REVISION No-1)
WP (C) — (Seat
532 1106220/2024(20.12.2024 20379/2010 R K BASIK GENERAL Appealmemo No-1)
WRIT
(Seat
WP (C) - BRANCH _
533 1106221/2024(20.12.2024 16302/2022 M NAYAK GENERAL Appealmemo (DIVISION T33)
BENCH-3)
_ , (Seat
534 [106436/2024 20.12.2024 |C0F C. KASTURI  |GENERAL Entire No-
892/2024 Order
123)
(Seat
BLAPL- JADUNATH Order Dtd.
535 /106443/2024|20.12.2024 8877/2024 |PRADHAN GENERAL 5024-12-19 Tz;)

NIC




